[15 May, 2006] RAJYA SABHA

That the Delhi Laws (Special Provisions) Bill, 2006, as passed by Lok Sabha,
betaken into consideration.
The motion was adopted.
MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause
consideration of the Bill.

Clauses 2 to 5 were added to the Bill.

Clause 1, the Enacting Formula, the Preamble and the Title were added
to the Bill.

SHRI S. JAIPAL REDDY: Sir, | beg to move:
That the Bill be passed.

The question was put and the motion was adopted.

DISCUSSION ON THE INCIDENT AT DODA DISTRICT OF JAMMU AND
KASHMIR—Contd.
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